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Date of Order : 01.08.2012

Mr. J.K.Mishra, proxy counsel for

. Mr. AK. Kaushik,Counsel for applicant.

Mr. Govind Suthar, proxy counsel for
Mr. Manoj Bhandari, Counsel for respondents.

Learned counsel for the applicant wants to withdraw the

OA. Accordingly, the OA is dismissed as not pressed.
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